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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH NEW
DELHI

OA NO. 881/2022

IN THE MATTER OF

RAJINDER KRISHNA SHARMA & ANR ..APPLICANT
VERSUS
UNION OF INDIA .....RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO. 7 i.e. COMMISSIONER OF
POLICE, GURUGRAM

1. The present reply is being filed througih Sh. Nitish Aggarwal, IPS,
Deputy Commissioner of Police, Gurugram East who is authorised and

competent to file the same in his official capacity on behalf of the answering

Respondent.

2. The above mentioned Original Application has been filed by the
Applicant alleging violation of provisions of the Indian Forest Act 1927,
Forest Conservation Act 1980 and the Environment Protection Act 1986 on
the part of developer/builder i.e. Respondent no.8 while constructing the

commercial building project i.e. Ambience Island Lagoon Apartment.

3. That issues raised and relief sought in the present Application primarily
pertain to Forest Department, Haryana. The Answering Respondent is not
concerned with the issues raised and relief claimed in the present

Application.

4.  That the answering Respondent undertakes to provide assistance to
Forest Department or any other agency of the State, as required to enforce

the law of the land.
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In view of the submissions herein above, it is humbly prayed that present
Original Application may kindly be dismissed qua the answering Respondent.

It is undertaken to comply with the directions passed by this Hon’ble

Tribunal.
Depuby. Commi erofiibplice
East, Guruc
done oon GUrUgram (East)
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Verification

&
Verified at Gurugram on this .I2. day of April, 2023 that the contents of
para no. 1 to 4 of above reply re true and correct to best of my knowledge
and information derived from the official record. Nothing material is

concealed therein.
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